
  Central Administrative Tribunal 

Principal Bench 
New Delhi 

 

OA No.1250/2018 

MA No.1393/2018 

 

New Delhi, this the 2nd day of April, 2018 

Hon’ble Mr. Raj Vir Sharma, Member (J) 

Hon’ble Ms. Praveen Mahajan, Member (A) 

 

1. Lokesh Kumar, Age 29 years 

S/o Shri Gajraj Singh 

R/o 180 D, Rajpura 

Delhi – 110 007. 

 Presently working at  

 School ID: 1617002 

 TGT Natural Science 

 Teacher’s ID: 2013571477. 

 

2. Sanjay Kumar, Age 33 years 

 S/o Deo Narayan Saroj 

 R/o Vill. Bahuti, Post Shri Niwas Dham 

 Thana-Jigna, Distt. Mirzapur, UP. 

 Presently working at  

 School ID: 1617025 

 Sepecial Education Teacher 

 Teacher’s ID: 2014043935. 

 

3. Sandeep Kumar, Age 32 years 

 S/o Shri Seth Ram 

 R/o Bhiwani Road Bypass 

 Near Ramswarup Atta Chakki 

 Jind, Haryana-126102. 

 Presently working at  

 School ID: 1617002 

 TGT English (Guest Teachers) 

 Teacher’s ID: 2014190648. 
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4. Mukesh Kumar, Age 38 years 

 S/o Kartar Singh  

 R/o 137, Friends Enclave 

 Sultanpuri, New Delhi – 110 086. 

 Presently working at  

 School ID: 1617223 

 TGT Social Science (Guest Teachers) 

 Teacher’s ID: 20148072. 

 

5. Pratibha Balhara 

 Age 40 years 

 D/o Shri Onkar Singh  

 R/o Chhotu Ram Park, Gali No.5 

 Near Shankar Dharamkanta 

 Jhajjar Road, Bahadurgarh 

 Distt. Jhajjar, Haryana – 124507. 

 Presently working at  

 School ID: 1617029 

 TGT Math (Guest Teachers) 

 Teacher’s ID: 2013433864.   .... Applicants 

 

(By Advocate:Shri Tarun Kumar) 

 

Versus 

1. Government of NCT of Delhi 
 Through Chief Secretary 
 New Secretariat Building 
 Near ITO, New Delhi. 
 
2. The Director 
 Directorate of Education 
 Government of NCT of Delhi 
 Old Secretriat, Delhi – 110 054.  .... Respondents. 
 

ORDER (ORAL) 
 
Hon’ble Mr. Raj Vir Sharma, Member (J) 
 

 After arguing some time, the learned counsel for the 

applicants submitted that he may be permitted to withdraw this 
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OA with liberty to file afresh as and when needs arises. 

Accordingly, the OA is dismissed as withdrawn with liberty, as 

aforesaid. 

 

 (Praveen Mahajan)                                 (Raj Vir Sharma) 
     Member (A)                                               Member (J) 
 
‘uma’ 

 

 

 

 


